T PHE CENTRAL ADMINISTRATIVE TRIBUWAL HYDERABAD BENCH AT HYDERADAL.
0.A,N0,615 of 1996.
Between ) \ Dated: 23.5.19°26,
K.vijave kumar (/// sew Applicant
And {
1. The Commissioner of Customs & Central Excise-I, Lal nahadur Stadium
road, Basheerbagh, Hyderabad.

2. The chief Commissioner, Custom & ceni:ral Excise, Hyderabad| Zone,

: L.B.Stadiumr road, nRasheerbagh, Hyderabad.
3. A.V.S5.8.vViswanadh. 4///

' 2o Responcents

counsel for the Applicant
counsel for thbe Raspondents : 8ri. V.Rajeshwar Rao,
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ordered in Annexure-II is
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yon'hle Mr. H.Rajendra Prasad, Administrative KMemoey
The Hon'ble Tribunal made the following order:-
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maintained unaltered untill further orders. The raespondents

to file counter early. This case may be lListed along with Ch

for further orders/hearing,
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1. The commissioner of
road, nasheerbagh, Hyderahad.
9. The rhief Comuissioner, Customs & rentral Excise, Hydern
L.P.Stadium road, Basheerbagh, Hyd.
3. Sri. A.V.8.8.viswanadh, Inspector cf central Excise, MIP.
Headguarter Cffice, Bashearbagn, L.B.Stadiom road, Hydp
4. One copy to Sri. D.Linga Rao, Advocate, CAT. Hyd.
5. One copy to Sri., V.Raieshwar Rao, Ac¢dl. CasC, CAT, Hydp
6. One spare CODY.
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